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AGRICULTURE DEPARTMENT
NOTIFICATION

Shimla-171002, the 27th November, 2025

No. AGR.-B0F/11/2025.—In pursuance to the operational guidelines issued by the
Government of India vide Office Memorandum dated 18-10-2025 for implementation of a new
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scheme namely “Mission for Aatmanirbharta in Pulses” as a Centrally Sponsored Scheme, the
Governor, Himachal Pradesh is pleased to constitute “State Steering Committee on Pulses (SSCP)"
for effective planning, implementation and monitoring of the scheme in the State, as under:—

State Steering Committee on Pulses (SSCP) :

(1) | Chief Secretary to the Govt. of H.P. Chairperson
(1) | ACS/Pr. Secy./Secretary (Agriculture) to the Govt. of H.P. Member
(i) | ACS/Pr. Secy./Secretary (Cooperation) to the Govt. of H.P. Member
(iv) | ACS/Pr. Secy./Secretary (Industries) to the Govt. of H.P. Member
(v) | ACS/Pr. Secy./Secretary (Finance) to the Govt. of H.P. Member
(vi) | ACS/Pr. Secy./Secretary (FCS&CA) to the Govt. of H.P. Member
(vii) | Vice-Chancellor, CSKHPKV, Palampur Member
(viii) | Director/Project Directors of ICAR Institutes located within the state Member
(ix) | State in-charge of NABARD Member
(x) | Nodal Officer—State Level Bankers Committee Member
(xi) | 2 representatives of pulses FPOs/Cooperatives, VCPs Member
(xii) | 2 industry representatives dealing with pulses, seed production etc. Member
as nominated by Chairman
(xiii) | Representatives from DA & FW, Gol Member
(xiv) | State Mission Director (Pulses Mission)-cum-Director (Agriculture) Member Secretary

Responsibility of State Steering Committee on Pulses:

L

IL.

I1.

IV.

VL

VIL

VIIL

Preparing State Pulses Action Plan for pulses cultivation and production based on
APY targets assigned to the state and its monitoring.

Preparing prospective and Annual State Action Plan in consonance with the
Mission’s goals and objectives and submitting the same to the SSCP for approval
and concurrence.

Executing the State Action Plan and ensuring proper utilization of funds received
from Government of India.

Ensuring efficient fund disbursement, optimal resource allocation, and providing
technical support to District missions/officials for implementing the programs.

Overseeing mission management, including seed distribution, infrastructure
development and support for expanding pulses cultivation in potential regions.

Converging other programs with Mission activities to align with broader scheme
objectives.

Identify and recommend suitable seed varieties (as per State’s agro-climatic
condition) to NSCP.

Convening SSCP periodically and ensuring that the district missions and other
committee functions properly.
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IX.

XL

XII.

XIII.

XIV.

XV.

XVI.

Organizing workshops, seminars and training programmes for farmers and other
stake holders at the State/UT level in collaboration with SAUs, ICAR institutes and
other reputed institutes/agencies.

Organizing atleast one annual conference on pulses, aimed at raising awareness,
sharing progress as prescribed, capacity building, innovations, best practices and
new ideas in the sector.

Ensuring timely lifting and distribution of seeds by coordinating with District
administrations to avoid delays.

Track and update seed production and distribution data on the centralized portal
SATHI for transparency and accountability.

Preparing 5-year Seed Rolling Plan and its updation on SATHI portal

Undertaking suitable advance tie-ups for seed production after taking requisition
from district missions to ensure timely availability of pulses to farmers.

Overseeing the multiplication of high-quality seed varieties, collaborating with
certified seed producers, seed hubs, research institutions, and farmers to ensure
sufficient seed production as per the State/UT seed requirement approved in the
State Action Plan.

Any other responsibilities as assigned by Gol and SSCP from time to time.

By order,
Secretary (Agriculture).

AGRICULTURE DEPARTMENT
NOTIFICATION

Shimla-171002, the 27th November, 2025

No. AGR.-B0OF/11/2025.—In pursuance to the operational guidelines issued by the
Government of India vide Office Memorandum, dated 18-10-2025 for implementation of a new
scheme namely “Mission for Aatmanirbharta in Pulses” as a Centrally Sponsored scheme, the
Governor, Himachal Pradesh is pleased to constitute “District Steering Committee on Pulses
(DSCP)" for effective planning, implementation and monitoring of the scheme in the Districts of
State, as under:—

District Steering Committee on Pulses (DSCP) :

Deputy Commissioner Chairperson
(i)
(i) | ADC/CDO as designated by District Collector Vice-Chairperson
(iii) | CEO, Zila Parishad Member
(iv) | Nominated progressive farmers Member
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(v) | Representatives from Self-Help Groups (SHGs), Farmers Producer] Member
Organizations (FPOs), Farmer Interest Groups (FIGs), Primary
Agricultural Credit Societies (PACS).

(vi) | Representative of KVK/ ICAR/ SAU Member
(vii) | Project Director ATMA Member
(viii)| Representative from Lead Bank and NABARD Member
(ix) | Deputy Director of Agriculture of concerned District Member Secretary

Chairman, DSCP may nominate additional officials/persons of importance as felt
necessary.

Responsibility of District Steering Committee on Pulses:

L

II.

II.

The duties of DSCP are as follows:

(a)

(b)

(c)
(d)

(e)
®

(@

(h)

(1)

Preparing District plan of pulses cultivation based on APY targets assigned to the
district by the State/ UT.

Preparing Annual Plan of Pulses Mission for the District following the physical
and financial targets assigned to the District by the State/UT.

Preparing 3-year rolling plan for submission to the State Mission Director

Ensuring distribution of seeds to the eligible and identified farmers including
lifting of samples for testing.

Ensuring training of farmers and organizing farmer field schools

Coordinating and monitoring CFLDs being conducted in the District by KVKs.
Ensuring convergence of relevant schemes with Pulses Mission activities to
maximize support to pulses farmers in clusters.

Monitoring and evaluating the mission’s progress, tracking key performance
indicators like pulses yield improvements, seed distribution and farmer
participation etc., with regular reports submitted to the SSCP.

Coordinating training programs to build farmer capacity in improved cultivation
techniques, modern pulses varieties and post-harvest management.

Any other responsibilities as assigned by the Gol and SOSM from time to time

While the identification and formation of clusters will be one-time exercise, the DSCP
in their meeting will review the status of the Districts/Clusters and consider any
necessary changes or modifications to be submitted to the SSCP for their review and
approval.

The DSCP will undertake implementation and monitoring of the scheme components
through the Agriculture Department, involving the concerned stakeholders and
concerned officers and review the same in their monthly meetings.
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IV. The DSCP will meet once in every two months

By order,
Secretary (Agriculture).

AGRICULTURE DEPARTMENT
NOTIFICATION
Shimla-171002, the 9th December, 2025

No. AGR-B0F/9/2025.—The Governor, Himachal Pradesh is pleased to include the
District Panchayat Officer, Bilaspur, as member of the District Dhan-Dhaanya Krishi
Yojana Samiti constituted vide notification of even number dated 15-10-2025 for effective
planning, implementation and monitoring of PMDDKY in District Bilaspur of this State.

By order,

Sd/-

(C. PAULRASU),
Secretary (Agriculture).

AGRICULTURE DEPARTMENT
CORRIGENDUM
Shimla-171002, the 9th December, 2025

No. AGR-B0F/9/2025.—The designation of member appearing at Sr. No. 5 of the
notification of even number dated 15-10-2025 issued regarding constitution of the District
Dhan-Dhaanya Krishi Yojana Samiti, may be read as “Assistant Director of Fisheries,
Bilaspur” instead of “Deputy Director (Fisheries), Bilaspur”.

By order,

Sd/-

(C. PAULRASU),
Secretary (Agriculture).

g raTera s sfRM Rig S1aR, dedieeR wd srier! dfvrge, wep,
Rttt =rw, fedrerer yew

(fRowo) el |



9054 o9, fRATee uewn, 11 fewR, 2025 /20 AN, 1947
CRik|

M ST - yfoarar |

S JHEAT——STH U4 Hg TSN ST, 1969 Bl €RT 13(3) & f=rid fAeifad 5 / ¥y
USTHROT BT N |

(fRowo) =1 39 =IT@d H AU [OR @R e & 2 & I 98 &1 o e
17—07—2006 BT T T¢, YT Wsell, dedlel Aeoll, [T aw, fEArae uawr # gamm o, offdhd
AT 9 ST BT USHBRU AW YaRId Usel Isoll, dgdid |epoll, rear =rar & o+ 1d
g IREX H ol 1 HRal T | I I UGG Agell & o Gd 9g Ioex | Ia! 98 &
ST T faeTiRed USiIRoT R & ATQe UTRd by Y |

3 IWRIFK ST USIIHRUT qN HIARIRY § H ST DI 59 IoY5 SeIsR 9 FATal
g1 gfua fear srar ® & afe foh afdd o Sea o= doffarr R B8 IOk / TaRTSt &1 ar
SRl fadi 20—12—2025 BT UK 10.00 T $H FHEAT &I WAl g AfdTd wU A 3eqdl
T 31fdrpa goie @ wregd | A1 i) fdaadT & Jegd ¥ 39 el | SuRYd BlaR Ioik
Uel R Fhal © | IRSIORT @ A H HaTdd UrRiF—93 ST+ USR] B oq NG IR &R
far SO vd aig URiT e1erfa 20—12—2025 & d1& BIg AT YR / YaRTol g 7 R |

M1 fedid 15—11—2025 BT BN BN T AN AT gRT SN fhar 37 |

AER | FRIRT / —
TEIeeR Ud dRIeR AT,

epoft, f5rerm =% (f2ovo) |

9 IraTaa #f AR RiE sgR, dedioeR @ sier dfige, o,
Tt =, femmee yawn

FHT1 (f2ovo) - oarfear |

M ST - yfoarar |

N ON

el d ST H /qg

ST JHEAL.——STH Td G USIBRUT ATIH, 1969 DI &R 13(3) & A=<
USTHROT BT d1N |

ST fag@am <t g s e <., fFari T de), e fRARN, agdre Ao, e

77 (fBovo) 71 9 SR H URA-UF OR &R Hed R € fF SE e oW e e

01—01—1989 &I UM UARIT Weulldl, dediel deoll, forelr =rwa, fBArae yasr d gorm o, <ifde

I8 STSIATY SIB ST BT TGN I T eI, dediel depoll, fSerm =T & & a

AG ISR H IO 81 HRAT FHI 7 | 37 I AR FSulidl & o H Ud g IR H D
IS & T BT [TAfad ISl w1 & AQe IIRT by oY |
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31 SR ST USHPRU IR FIATERY g A ST Pl $F oIS §¥d8R G FATQ!

g1 gfua fear sirar ® f& afe foh afdd o Saa o doffavr R B8 SOk / TaRTst &1 ar

JOR&AT faih 20—12—2025 BT UK 10.00 doi $H JHEHA! P URAl &g KT HU I 3ferar

T 31fdrgpa goie & ArRgd | A7 () AfSaadT & Jegd ¥ 9 e | SURYd BIdR Ioik

T R FaHaT & | IREIRR &1 JRA H Jafdd URFAT-u3 S TSRl d39 8g e TRd 3R
& STgr vd A uRf rerfd 20—12—2025 & 918 Bl Al SO/ YaRIS! AR 7 BN |

ST fRAId 15—11—2025 BT AR &R T AR Tl gRT SIRT T |

AER | FARIRT / —
TEIeR UG pRIGN AR,

wepoft, f5rerm =% (f2ovo) |

9 3rcTaa #f JiftRg RiE ogR, dedioeR @ siert fiRge, deeh,
Roren =, fZomaa gew

S faer gt st wrer, el T dde, W SeiR, deeid |qefl, forer awr
(fRowo) oarfean |

M ST - yforarar |

ITAT JHEH.——ST Td Hg USIhRUT AMTTIH, 1969 &1 &RT 13(3) & 3l faerfad o /9
USTHROT BT dNN |

sl Rl g1 s wew, Faril Ta uars, RO 6ok, dedrd Ao, Rt @
(fRowo) =1 39 =Tl # URAT—ud [OIR &R aed a1 g 6 ITa1 &+ fa7id 01—01—1968
PI T UATE, YA HOlR, dedla deoll, forar =wan, fRArd yasr H garr o, Wifd STeidra
d JFD ST BT USITHROT Y AT AR dediiel dopofl, fSTell = & S Ud g RfoRex 4
TSl 8l HRAT Fd | I UM UEAId HOIR & o Ud g IR H IAb o BT et
GGIThRUT R &b 32 UIRG by Y |

31 SR ST USHPRU IR FIAERY g A ST Pl $F (OIS §3d8R G FATal
g1 gfua fear oirar 2 & afe fodht @fdd &1 Sqa 9 doffa]r R dI8 SOk / TaRTst &1 dr
JOR&AT faih 20—12—2025 BT UIK: 10.00 doi $H JHEA! P URdl &g KT HU I 3ferar
T 31fdrpa goie @ Aregd | A1 i) NfdaadT & Jregd ¥ 39 el | SuRYd BIaR Ioik
Ul R Fhdl © | IRSIORT @ GRa H HaATdd UrRiF—93 ST+ USR] B oq NG IR 6
& STgr vd A uRf rerfd 20—12—2025 & 916 Bl Al SOR / TaRIS! AR 7 811 |

Mo fedih 15—11—2025 BT BN BEER T AIBY AT gRT SN fhar 37 |

AR | FXRIRT / —
TEIeeR Ud dRIeR AT,

<Tepoft, e awr (fRovo) |
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9 IraTed o AR g o1qR, dedIeeR Ud e delde] UM 4107, Hepofl,
St ==, feArd gaw

FHT (f2ovo) el |
I
31T ST - gferarey |
IAT GHEHA——(ZATIS U Y—IIoId ST, 1954 BT &RT 38(a) & A=vidl JoRg Rapre
A GOl |

£ |olre <9 g3 &0 gaal 9, el #gel 49k, SThER H{uiR, dediel |opoll, e
(%om)ﬁmmﬁwumﬁm—wwﬁm%%mﬁwWaﬂ@‘
?rcb—chﬁaw IR, Thel RS T I WSl H Folle 4 Y Hal W &6l o odid
Wﬁaﬂémﬁﬁw%ﬁ?zﬁaﬂmﬁaﬁzozo 21 & TAT 76 H IFHT A Aollg =g
99 94l @M Y3 HeR IR Tol ©, ol 9l 9 | Uil 9 SWad T d g dRd v

IR e 2|

31 WG] M B FORI IN FAAEIRYT g 3fH Sl Bl $9 I[oU5 STIER g FATal
g1 gfad fear wirar 2 6 afe foefht aafad &1 Sa9q M ol aR B8 SoR /TR &
SRl f&ATH 20—12—2025 BT UK 10.00 o $H HEAT &l WAl g AfRET HU ¥ 3@l
T 31fdrpa goie & Aregq | A1 {6l Af¥aadT & Jegd ¥ 59 e | SURYd BIR IoiR
TS HR FHal & | IREON & IR # M B gORI DI TG A R IR I A vE
AN Ut 3rrfq 20—12—2025 & 91G B3 W IR/ YaRTST faamefg = 8/ |

ST fRAId 15—11—2025 BT AR R T A ATl SRT STRI fopar 13 |

HIEv | eI / —
HERIP hHoldel Yo o),
epoft, f5rerm =% (f2ovo) |

g Irqre St AR Rig SR, TEUIeeR U4 Wed FHoldex UM o7, e,
Rrerm =, fewmae yer

sf Weqd g 40 afel gewie, Mardl A8Td #oiR, STHER HolR, dedia |efoll, forar aw

(fRowo) el |
I
31T ST - gferarey |
IAT GHEHA!——(ZATIS U Y—IIoId ST, 1954 BT IRT 38(a) & A=vidl JoRg Rapre
M GOkl |

s Weqd g9 41 afel gewie, Faril A8Td #oiR, STeeR #oiR, desiia |epoll, frar =w=
(fRow0) ¥ eTeTerd BO H |G URM-UH SRR fHar ® fF SHEr WEl AW MR FlS, Adhd
IRAR IRER, 9% U g, AT Ygad Ud, Whel Rdfe T I WSl H Hgqd Y3 dall




o1, fearaet ueen, 11 R, 2025 /20 AFCY, 1947 9057

qERIG G0l ©, Sldid Joid RplS 3 JeTd Aok B TGl 9y 2020—21 & T 92 H IHD]
W #eqe U3 d9f1 geHe JF I Q9 ©, Ol |el 9 g | Ul 7 SWRIE M Bl GOl BRard
IR IR fHar 2 |

31 WG M B FORI IR FAFEIRYT g 3fH Sl bl $9 IoUd STIER g FATal
gRT gfua fear omar & f6 afe ot aafdq &1 Saa 9= ol IR 3 SoR /TR & al
JOR&AT fawTh 20—12—2025 BT UK 10.00 doi $H FHEA! P URAl &g KT HU I 3ferar
T 31fdrpa goie & Argq | A1 {6l AfSaadT & Jegd ¥ 39 e | SURYd BIdR ok
UTT HR FHal & | RSN & R § M B gORI I 7g MMe¥ uRd IR A AW ve
AN TRt 3rIfq 20—12—2025 & 91G B3 W IR/ YaRTS! faamefg = 8/ |

ST fRAId 15—11—2025 BT AR R T HIER AT SR STRY fohar 13 |

HIev | BT / —
TERID BHoldex rH o7,
wepoft, f5rerm =% (f2ovo) |

g JaTerd o AR R SIgR, TeHIeRR T SRR dfvrge, |e,
fSrer =, fRarae yew

(fRowo) el |

JMH ST - yfrare |

N ON

AT JHEAL.——ST Td Hg UoIhRUT JAMTRIH, 1969 B &RT 13(3) & 3f=la fAafad o4 /g
GSHIehRoT R dN |

(fRowo) =1 59 =Ter # UAT—ud [OIR &R Faed fhar & & 391 dfeai e S 971
®1 faHId 15—02—2011 BI, URAAT B 29—09—2013 B 3R FAATST BT 05—01—2015 DI T T,
e e SR, dedial Aeel, fTelr =%, fRHrde uaer # gaf o, olfd SfSdasl d I
S BT ISR I A Use SR, dgdidd depefl, e @mr & o wd 9g Ifomex H
ol TRl HRAT W@ | A UM vARIa s SR & 9 ud g e # Sl dfedl & o
&1 faafiad Tofiexor o= & smeer wRa fFy omg |

31 SR ST USHPRUT IR FIATERY g A ST Pl $F (OIS §3d8R G FATQ!
g1 gfua fear oirar 2 & afe foht @fdd &1 Sea 9 doffaxr IR dI8 SOk / TaRist &1 dr
JOR&AT faih 20—12—2025 BT UK 10.00 doi $H JHEHA! P URdl &g KT ®U I 3ferar
T 31fdrga goie & Aregd | A1 () AfSaadT & Jedd ¥ 9 e | SURYd BIdR IoiR
T R FaHaT & | IREIRR &1 JRA H Jafdd URFAT-u3 S Uoiaxl d39 8g e TRd 3R
o SeTr vd drig ueft srerfa 20-12—2025 & 1€ BIs W SR/ TARTST faaReT T 81 |
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Mol fedi 15—11—2025 BT BN SRR T AEN AT gRT SN fhar T3 |

AER | FRIRT / —
TEIeeR Ud dRIeR AT,

<Tepoft, e awr (fRovo) |

9 3rgTaa #ff JiftRg RiE ogR, dedioeR @ sier fiRge, doen,
Tt =, femmee uawn

(fRowo) BCICU

SICACERI| BEIREIS
AT JHEHAL.——ST Td Hg USIhRUT AMTIH, 1969 & &RT 13(3) & 3f=<ia [Aafad S /9
USTHROT BT d1N |

(fRowo) =1 39 <IT@d H AU [OR &R Faed f&ar 2 & I 98 &1 o e
28—04—2012 &1 @ SN, SHER T Uad feaE, dgdid |eel, Nrer =, amea g o
B3I o1, ifheT STSIATael d I STH Bl YsiIdRY UM y=rad Ragar, dediel |eon, forar =w
P O U4 o IMOREX H T6l 81 BRal b | I UM YA Rigell & S Td 7cg oRer d
JAD! 9T B ST BT [AAfaa UoiiaRor &R & ATeel UiRkd fHy S |

3 IWIFK ST USIIHRUT qN HIARIRY g H ST DI 59 IoY5 SeIsR 9 FATal
T gfua fear sirar ® & aft foh afdd &1 Soa o= dofiavr R B SoR / TaRTSt &1 ar
JOR&AT faih 20—12—2025 BT UK 10.00 g9l $H JHEHA! $HI URAl &g KT ®U I 3ferar
T 31fdrpa goie @ Aregd | A1 i) ifdaadT & Jregd ¥ 39 e | SuRYd BIaR IoiR
U IR AT B | TR @1 §Ra # qared ueH-uF ST USHaRT $R Bq IS URd B
o ST ud aRg Ul ereifd 20—12—2025 & 9T DIy W SO /YRSl faarofg 5 8|

3T |3F|$ 15—11—2025 ?bAf ‘ﬁ exdléN d HlgY YTl gIxT \ﬂl@l f?pe,u T |
AR | TR / —

dedlelaR U4 drRIGR AT,

|erof, forer =war (fRovo) |

In the Court of Marriage Officer-cum-Sub-Divisional Magistrate, Bhoranj,
Distt. Hamirpur (H.P.)

1. Ravi Kumar s/o Praveen Kumar, r/o Village Sadharian, P.O. Tarkwari, Tehsil Bhoranj,
Distt. Hamirpur (H.P.) aged 27 years old.

2. Banita Devi d/o Sh. Sunil Kumar, r/o Village Bhagetu & P.O. Mair, Tehsil & Distt.
Hamirpur (H.P.) aged 18 years old.
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Versus

General Public
Subject.— Notice of intended Marriage.

Sh. Ravi Kumar & Banita Devi have filed an application u/s 5 of Special Marriage Act,
1954 alongwith affidavits and supporting documents in the court of undersigned in which they have
stated that they intend to solemnize their marriage within next three calendar months.

Therefore, the general public is hereby informed through this notice that any person who
have any objection regarding this marriage can file the objections personally or in writing before
this court on or before 23-12-2025. In case no objection is received by 23-12-2025, it will be
presumed that there is no objection to the above said marriage and the same will allowed
accordingly.

Issued today on 15-11-2025 under my hand and seal of the court.

Seal. Sd/-
Marriage Officer-cum-Sub-Divisional Magistrate,
Bhoranj, Distt. Hamirpur (H.P.).

In the Court of Marriage Officer-cum-Sub-Divisional Magistrate, Bhoranj,
Distt. Hamirpur (H.P.)

1. Sh. Ashish Kumar Kaundal s/o Sh. Ishwar Das, r/o Village Garsahar, P.O. Bhareri,
Tehsil Bhoranj, Distt. Hamirpur (H.P.) 37 years old.

2. Arti Chauhan d/o Sh. Ram Tahal, r/o Village 643, Bichhiy, Near Hanuman Mandir,
Jang Tulsiram, P.O. PAC Camp, Distt. Gorakhpur (U.P.) aged 33 years old.

Versus

General Public

Sh. Ashish Kumar Kaundal s/o Sh. Ishwar Das, r/o Village Garsahar, P.O. Bhareri, Tehsil
Bhoranj, Distt. Hamirpur (H.P.) & Arti Chauhan d/o Sh. Ram Tahal, r/o Village 643, Bichhiy, Near
Hanuman Mandir, Jang Tulsiram, P.O. PAC Camp, Distt. Gorakhpur (U.P.) have filed an
application alongwith affidavits in this court under section 16 of Special Marriage Act, 1954
(Central Act) as amended by the marriage laws amendment by Act 01,49 of 2001, that they have
solemnized their marriage ceremony on dated 12-10-2025 at Shiv Narian Mandir' Ladraur Khurd,
Distt. Hamirpur as per Hindu rites and customs and they are living together as husband and wife
since then. Hence their marriage may be registered under Special Marriage Act, 1954.

Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding this marriage can file the objections personally or in writing before this
court on or before 23-12-2025. After that no objection will be entertained and marriage will be
registered accordingly.
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Issued today on 15-12-2025 under my hand and seal of the court.

Seal. Sd/-
Marriage Officer-cam-Sub-Divisional Magistrate,
Bhoranj, Distt. Hamirpur (H.P.).

In the Court of Marriage Officer-cum-Sub-Divisional Magistrate, Bhoranj,
Distt. Hamirpur (H.P.)

1. Sh. Vaneet Kumar s/o Sh. Pritam Chand, r/o Village Katoh, P.O. Tarkwari, Tehsil
Bhoranj, Distt. Hamirpur (H.P.). 30 years old

2. Anisha Kumari d/o Sh. Piar Chand, r/o Village Baloh, P.O. Baloh, Tehsil Bhoranj,
Distt. Hamirpur (H.P.) 25 years old.

Versus

General Public

Sh. Vaneet Kumar s/o Sh. Pritam Chand, r/o Village Katoh, P.O. Tarkwari, Tehsil Bhoranj,
Distt. Hamirpur (H.P.) & Anisha Kumari d/o Sh. Piar Chand, r/o Village Baloh, P.O. Baloh, Tehsil
Bhoranj, Distt. Hamirpur (H.P.) have filed an application alongwith affidavits in this court under
section 16 of Special Marriage Act, 1954 (Central Act) as amended by the Marriage laws
amendment by Act 01,49 of 2001, that they have solemnized their marriage ceremony on dated
20-10-2025 at Nawahi Mata Mandir, Sarkaghat, Distt. Mandi (H.P.) as per Hindu rites and customs
and they are living together as husband and wife since then. Hence their marriage may be registered
under special marriage Act, 1954.

Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding this marriage can file the objections personally or in writing before this
court on or before 31-12-2025. After that no objection will be entertained and marriage will be
registered accordingly.

Issued today on 28-11-2025 under my hand and seal of the court.

Seal. Sd/-
Marriage Officer-cum-Sub-Divisional Magistrate,
Bhoranj, Distt. Hamirpur (H.P.).

In the Court of Marriage Officer-cum-Sub-Divisional Magistrate, Bhoranj,
Distt. Hamirpur (H.P.).

1. Sh. Amit Kumar s/o Sh. Ramesh Chand, r/o Village Manoh Upperla, P.O. Karohta,
Tehsil Bhoranj, Distt. Hamirpur (H.P.) 27 years old

2. Sunita d/o Sh. Mohan Ram, r/o Village Kotera Chand, Chamoli Chaur, Uttrakhand,
22 years old.
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Versus

General Public

Sh. Amit Kumar s/o Sh. Ramesh Chand, r/o Village Manoh Upperla, P.O. Karohta, Tehsil
Bhoranj, Distt. Hamirpur (H.P.) & Sunita d/o Sh. Mohan Ram, r/o Village Kotera Chand, Chamoli
Chaur, Uttrakhand have filed an application alongwith affidavits in this court under section 16 of
Special Marriage Act, 1954 (Central Act) as amended by the Marriage laws amendment by Act
01,49 of 2001, that they have solemnized their marriage ceremony on dated 20-10-2025 at Village
Manoh Upperla, Pokadohta, Tehsil Bhoranj, Distt. Hamirpur as per Hindu rites and customs and
they are living together as husband and wife since then. Hence their marriage may be registered
under Special Marriage Act, 1954.

Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding this marriage can file the objections personally or in writing before this
court on or before 31-12-2025. After that no objection will be entertained and marriage will be
registered accordingly.

Issued today on 25-11-2025 under my hand and seal of the court.
Seal. Sd/-

Marriage Officer-cam-Sub-Divisional Magistrate,
Bhoranj, Distt. Hamirpur (H.P.).

CHANGE OF NAME

I, Parvati Devi w/o Sundar Lal, r/o Bagaghat Road, Tehsil Theog, Distt. Shimla (H.P.)
declare that [ have changed my name from Paro (Previous Name) to Parvati Devi (New Name). All
concerned please may note.

PARVATI DEVI

w/o Sundar Lal,

r/o Bagaghat Road, Tehsil Theog,
Distt. Shimla (H.P.).

CHANGE OF NAME

I, Lachhmender s/o Nihal Chand, Village Ghari, P.O. Chimrat, Tehsil Udaipur, Distt.
Lahaul-Spiti (H.P.) declare that I have changed my name from Lachhmender to Mayank Sharma. In
future I must be known as Mayank Sharma for all future purposes.

LACHHMENDER

s/o0 Nihal Chand,

Village Ghari, P.O. Chimrat,

Tehsil Udaipur, Distt. Lahaul-Spiti (H.P.).
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CHANGE OF NAME

I, Beena w/o Sh. Balak Ram, r/o Village Tali, P.O. Chanair, Tehsil Theog, District Shimla

(H.P.) declare that I have changed my name from Reena (Old Name) to Beena (New Name). All
concerned please may note.

BEENA

w/o Sh. Balak Ram,

r/o Village Tali, P.O. Chanair,
Tehsil Theog, District Shimla (H.P.).

CHANGE OF NAME

I, Munisha Sharma d/o Sh. Dharmender Kumar Sharma, r/o Village & P.O. Khaira, Tehsil
Sunni, Distt. Shimla (H.P.) declare that I have changed my name from Munsha Sharma (Previous
Name) to Munisha Sharma (New Name). All concerned please may note.

MUNISHA SHARMA

d/o Sh. Dharmender Kumar Sharma,
r/o Village & P.O. Khaira,

Tehsil Sunni, Distt. Shimla (H.P.).

CHANGE OF NAME

I, Vijay Kumar s/o Sh. Thunia Ram, r/o Sakraina, P.O. Preena, Tehsil & Distt. Chamba
(H.P.)-176311 declare that I have changed my name from Veejo Ram (Old Name ) to Vijay Kumar
(New Name). All concerned please may note.

VIJAY KUMAR

s/o Sh. Thunia Ram,

r/o Sakraina, P.O. Preena,

Tehsil & Distt. Chamba (H.P.)-176311.

CORRECTION OF NAME

I, Bholi Devi w/o Late Joginder Pal, r/o Village Jharmajri, P.O. Barotiwala, Tehsil Baddi,
District Solan (H.P.) declare that my name Polo is wrongly entered in my Aadhar Card No. 3331
9405 2386. Whereas other government documents my name is entered as Bholi Devi. My correct
name is Bholi Devi. This should be corrected. All concerned please may note.

BHOLI DEVI

w/o Late Joginder Pal,

r/o Village Jharmajri, P.O. Barotiwala,
Tehsil Baddi, District Solan (H.P.).
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CHANGE OF NAME

I, Dwarka Parshad s/o Sh. Kalika Parsad, r/o Village Anu Kalan, P.O. Hamirpur, Tehsil &
Distt. Hamirpur (H.P.) declare that I have changed my name from Dvarika Parsad to Dwarka
Parshad for all purposes in future. All concerned please note.

DWARKA PARSHAD
s/o Sh. Kalika Parsad,

r/o Village Anu Kalan, P.O. Hamirpur,
Tehsil & Distt. Hamirpur (H.P.).

CHANGE OF NAME

I, Keran Devi w/o Sh. Baldev Singh, r/o Village Thana, P.O. Thana, Tehsil Bamson (Tauni
Devi), Distt. Hamirpur (H.P.) declare that I have changed my name from Kehro Devi to Keran Devi

for all purposes in future. All concerned please note.

KERAN DEVI

w/o Sh. Baldev Singh,

r/o Village Thana, P.O. Thana,

Tehsil Bamson (Tauni Devi), Distt. Hamirpur (H.P.).

CORRECTION OF NAME

I, Bhupender Singh (father) and Anita (mother) of minor Vishnupriya Singh, /o V.P.O.
Sarol, Tehsil & District Chamba (H.P.) declare that in our daughter's birth certificate her name has
been wrongly entered as Vedanshi Singh, her correct name is Vishnupriya Singh.

BHUPENDER SINGH
r/o V.P.O. Sarol,
Tehsil & District Chamba (H.P.).

CORRECTION OF NAME

I, Mukamian Rajesh Kumar s/o Malaha Ram, Village Tanda, P.O. Rajpur, Tehsil Palampur,
Distt. Kangra (H.P.)-176061 do hereby declare that my name has been wrongly mentioned as
Mukamian Rajesh Kumar Malaha Ram in some records. Henceforth, the correct name is Mukamian

Rajesh Kumar for all official and legal purposes.

MUKAMIAN RAJESH KUMAR
s/o Malaha Ram,

Village Tanda, P.O. Rajpur,
Tehsil Palampur, Distt. Kangra (H.P.)-1760061.
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CORRECTION OF NAME

I, Lal Krishan s/o Devi Singh, r/o Village Pala Seri, P.O. Doghari, Tehsil & Distt. Kullu
(H.P.) declare that my daughter's name is wrongly entered as Laxmi Devi in Aadhar Card. Now, I
intend to correct my daughter's name as Lakshmi Thakur in Aadhar Card. Concerned note it.

LAL KRISHAN

s/o Devi Singh,

r/o0 Village Pala Seri, P.O. Doghari,
Tehsil & Distt. Kullu (H.P.).

CORRECTION OF NAME

I, Meenu Devi w/o Sandeep, r/o Village Jalari Saunkhlian, P.O. Jalari, Tehsil Nadaun,
Distt. Hamirpur (H.P.)-177042 declare that my and my husband's name in my son Shivang Parmar's
school record have been wrongly entered as Meenu and Sandeep Parmar, whereas my and my
husband's correct name's are Meenu Devi and Sandeep. Concerned note.

MEENU DEVI

w/o Sandeep,

r/o Village Jalari Saunkhlian, P.O. Jalari,
Tehsil Nadaun, Distt. Hamirpur (H.P.)-177042.

CHANGE OF NAME

I, Nain Singh s/o Roopu, V.P.O. Gianh, Up (H.P.)-171210 declare that I have changed my
name from Nahan Singh (Old Name) to Nain Singh (New Name). All may concerned please note.

NAIN SINGH
s/o Roopu, V.P.O. Gianh,
Up (H.P.)-171210.
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